
S.s3 I , IIABOB .. 1880 ~S4 

(SaRI YOGENOItA MAKWANA): 
(a) and (b) An Assistant Civilian 
sta1! 01lcer, a U.D,C.. a Stenofl'aphcr 
and two Peons of the Ministry or De· 
fence have recently been arrested un-
der the .variollB Sections of the Offi-
cial Secret, Act read with Section 
120B of the fpC in 3 separate cases. 
Whereas the Assistant Civilian Staff 
Oft\cer has I been charge-sheet in-
vestigations against the remaining 
personnel are still continuini. 

(c) It is not in the public interest to 
disclose the names of countrie.'3 for 
which theae people were spying. The 
Government however, ha~ taken up 
the matter and have impressed on 
them the need to exercise restraint in 
this matter. 

(d) Constant vigilance is being 
maintained so as to curb the undesir-
able activities of foreifll agents in the 
country. 

Scheme 'or reJ1ef to Adivuis 

1865. SHRI CHHITUBHAI GAMIT: 
Will the Minister of HOME AFFAIRS 
'be plea'3ed to state: 

(a) whether Government have under-
taken any scheme for providing relief 
to Adivcuis with regard to a~ricultural 
development, housing and recovery of 
Government and c('operatlve loans dur-
ing the current ftnancial year; and 

(b) if so, the detaUs thereof and 
the expenditure proposed to be incur-
red durin, the year? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) The Tribal sub-Plan is intended 
to promote the welfare and all round 
development of the tribals in the sub. 
plan areas. Various devel~ental 
sch~mes including development of 
all'lculture, provial0n ot housing faci-
lities aDd promotiOl'l of cooperaUves 
are ineluded In the tribal sub-plan 

of the varioua States and UBion Terri-
tories Provision is also made to ad-
vance loans to the tribals for con-
sumption purposes and the amount 
is recovered in easy instalments. 

(b) The Sector-wise anticLpated ex-
penditure during the current year for 
the tribal sub-plan are as follows:-

(Its. in lakha) 
(I) Agriculturt' and allied sector 12977 ' 85 

(2) Cooperation [60g' 67 

(3) Water & Power Develop-
ment . J43~7·83 

(4) Industries & Minerals . 

(5) Transport and Communica-
tion • • 4387. 2 7 

(6) Social aud Community Ser-
vices . gl2l, 56 

(,) Economic and Genelal Ser-
vice •• 

Total. 

Remuaerative prices to faruae1'l for 
cottoll 

1866. SHRI R. P. GAEKWAD: Will 
the Minister of INDUSTRY be pleas-
ed to state: 

(a) what were the prices paid to the 
farmers for different varieties of cotton 
in 1978 and 1979; 

(b) whether the farmers were paid 
remunerative prices; and 

(c) it not, reasons for the same? 

THE 'MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) to (c) 
The prices paid in respect of a few 
varieties are given in the statement 
enclosed. They have been ruling 
much above the suPPOrt prices. 

Statement 

(a) The prices paid to the farmers 
by the Cotton Corporation of India 
for a few varieties of cotton during 



1178-79 aftd lsmJt-80 cotton leMOns (Sep.-A.ug.) was as under:-

State 

Punjab 

Haryann 

Rajuthu,n 

Gujarat 

Madhya Pradesh 

Andhra Pradesh 

Variety 

J-34 

Dcahi 

J-34 

Dohi 

J-34 

Deshi 

8-4 

L- I 47 

1007 

(price in lb. per quintal). 

19'18-79 I 97g.80. ___ ..... - .............. ----
Support A~age. S1.!pport Kapaa 
price price price price 

~55 ~83/S31 ~75 3IU/4~4 

~IO 239/247 226 ~50/366 

255 277/327 275 309/454-

210 270/325 !Z~6 264/S5i 

255 274/359 275 316/400 

210 297/368 ~~6 277/39S 

380 454/508 4 10 428/575 

300 350/358 325 375/446 

310 372 /428 335 354/433 

Varalaxmi 415 494/544- 448 SOl/5¥> 

Tamil Nadu Varalaxmj 415 462/520 44B 4-59/S.;8 
8uvin 

.upto January, 19SO • 

• "'Maximum 10 far during the current season. 
IDakucUon to states on supply of 

essential commocUtles 

1867. DR. FAROOQ ABDULLAH: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government have issued 
instruction to all the States to take 
drastic action to make available to the 
people in adequate quantities and at 
reasonable prices essential commodities 
such as sugar. kerosene and diesel; 

(b) whether Government have also 
dlrected the State Governments to 
carry out raids to unearth hoarded 
stock of essential commodities and 
made them available for public con-
sumption; 

(c) it '0, the other sucgesUMs made 
in the communication; 

510 868/926 645 903·· 

(d) whether the state Governments 
have drawn attention to the failure of 
the Centre to provide sufficient allot-
ment of essential commodities to them; 
and 

(e) if so, the steps Union Govern-
ment have taken to transpod aU essen-
tial commodities to the states urgent-
ly? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) Yes, Sir. 

(b) Yes, Sir. 

(c) The other sUlgestions include 
strict enforcement of exhibition of 
stock and price list. In extreme cases 
and in case of habitual offender. ac-
tion under the Prevention of Black-
marketing and ~tenance of Sup-
pUes of Egsential Commodities Act. 




